39 Written Answers :

FEBRUARY 22, 1983

Written Answers 40

The .valué of bulk drug production (at constant prices) durirg tke 3 years 1979-{0 to
1981-82 and the share of foreign sector in the said production are:—

Year Total value of produc- Share offoreign
tion of bulk drugs. secltor

1979-80 Rs. 226 crores Rs. 53 crores

1980-81 Rs. 240 crores Rs. 53 crores

1981-82 Rs. 289 crores Rs. 72 crores

In the absence of any provisjon
under the Industries (Development &
Regulation) Act, 1951 to recall the
industrial licences already issued and
impose fresh conditions thereon, the
above - mentioned policy decision can
be implemented fully only after the
amendment of the said Act. However,
in cases where foreign companies have
applied for recogniticn of installed
capacity under the September, 1980
Policy, basic manufacture is being sti-
pulateq as condition subjec: to techno
economic feasibility and parameters of
the Drus Policy lik2 secloral reserva-
tion ect,

Telecast of National Programme

*32. SHRIMATI PRAMILA DANDA-
VATE: Will the Ministzr of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether the recent changes in
the programmes cn Doordarshan (T.V.)
have been resen‘ed by scme States;

(b) if so, which are thz States that
have objected to the prograrmes tele-
cast through National Programme
every day;

(c) whéther these States have re-
fused to telecast certain pregrammes;
and

(d) if so, whether thiz has sanction
of the Headquarters of the Doordar-
shan from New Delhi?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI H. K. L.
BHAGAT): (a) to (d). The National
Programme' of Doordarshan was
introduced with effect from 15th
August, 1982 after its objectives and
broad plan were cdiscusse:dd and accep-
ted in the Conference of State Minis—
ters of Information held in July, 1982,
Since then sugg=stions hayve Leen
received frem time to time from Slales
as well as general viewers., Keceping
these in view, suitable modi-
fications have been introduced in
the National Programme sp that
the regional programmes of various
Doordarshan Kendras are rot aflected
and the National Programme Lecomes
increasingly acceplable to various sec-
ti ns of viewers,

Commissioning of Pradeep Fertilizer
Plant

*33. SHRI ARJUN SETHI:

SHRI CHINTAMANI PANI-
GRAHI:

Will the Minister of CHEMICALS
AND FERTILIZERS bhe pleased to

state:

(a) the steps taken sn far for carly
commissioning of Paradeep Fertilizers:
Plant jn Orissa;

(b) is it a fact ithat there has leen
an inordinate delay in tsking a defi-
nite decision in the matter; and

(¢) the revised time scheduled fixed
for the project?
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THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE): (a) A new company knOwn
.as Paradeep Phosphates Ltd. has been
set up to' implsiment the Paradeep
Fertilizer Prcject. Government of
India have entered ints a Financial
Participation Agreement with Govern-
ment of Nauru which provides 40 per
cent equity of the company, The major
contract for setting up the Di-ammoni-
um Phosphate Plant has been awarded.
The Managing Director and he
Board of Directors of the company
have been appointed and steps are
being taken for recruitment cf key
personnel. Civil constrmiction work of
the project has also been started.

(b) No, Sir.

(¢) The project will be set up in
two stages. Commercial production is
expected to start in the first stage by
1-3-86 and in the second stage by
1-11-86.

Survey for oil ang ‘Gas

*34. SHRI CHITTA MAHATA: Will
the Minister of ENERGY be pleased
1o state:

(a) whether Government have re-
cently carried out a surveyv to find cut
the locations of oil and gas in the ¢oun-
try;

(b) if so, the Aeiails thereof and the
names of the places where survey has
been conducled; and

(¢) the allocation of funds for this
purpose?

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR): (a) Yes,
Sir. Such surveys are a continuing
programme.

(a) A tatement giving the requisite
information is laid on the Talble of the
Sabha.

(¢) The funds allocated for surveys
during 1982-83 are as follows:

‘0il and Na$ura} Gas Commission
(i) Onshore
(ii) offshore

~ Rs. 2283 lakhs
Rs. 1893 lakhs
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Onshore Rs. 1200 lakhs

Statement

I. Oil & Natural Gas Commission has
recentl, crrried out surveys at the
Iollawmg places:

‘GUJARAT: Jotana, Balol, Dhinaj,
Linch, Nandasan, Langhneij; Indre-
ra, Waled, Sanioda, Sanand, Kolat
Navagam, Sisodra, Kusamba South
of Ankleshvar.

ASSAM: Titabar, Borholla, Uriamghat,
Khoraghat, Yamphar, Bckajan-
Dimapur, Namii, Napamua, Sonari
and Rajabari.

TRIPURA: Rzkhia, Agartala, Baramu-
ra,

WEST BENGAL: Burdwan, Memari,
Pallassy, Bharampor2, Jalangi, Dia-
mond Harbour, Bedra, Port-can-
ning, Krishna Nagar, Chapra and
Calcutta.

UTTAR PRADESH: Etan, Ujhani.
BIHAR: Bagaha, Ramnagar.

RAJASTHAN :
Longwal.

Gotaru, Shahgarh,

HIMACHAL PRADESH: Surinsar

ANDHRA PRADESH: Amalapuram,
Amhajepat, Bhimdole,

Tadepalljgudem, Rajahmundry Kaki-
nada, Bhimawaram, Bantumilli
Repallo, Tenali, Guntur.

TAMIL NADU: Nagapattinam, Tiruva-
rur, Nannilam, Vearanyam, Tiruppun-
di, Tiritthuraipundi, Adiramapatnam,

Vridhachalam, Srimuhnam, Jayamkon-
dan and Ariyalur.

Gravity Magnetic surveys:

HIMACHAIL PRADESH: Mandi, Path
ankot, Dharamsala.

WEST BENGAL: Serampur Barasnt
Dum. Dum.





